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motion, in spite of the fact that you 
had disallowed it. 

Mr. Speaker: Order, order. 

Shrl Hem Barua: Therefore, she 
should n~t criticise us. We have been 
always loyal to you. This is something 
that is very· serious. 

Mr. Speaker: I am happy that at 
least in cer:ain objectionable thing3 he 
gets inspiration from the Deputy 
Leader of the Communist Gnup!-H<' 
ought to get inspiration in some goon 
things and not in these things. 

Shrl Hem Bama: That inspiration 
we would get from y.~u. 

Jlr. Speaker: Order, order. Papers 
to be laid on the Table. 

12.13 Ms. 

PAPERS LAID ON THE TABLE 

INTERNATIONAL COPYRIGHT (SECONlJ 

AMENDMENT) OnDER, A."INUAL REPORT 

OF CSIR, ANNUAL ACCOUNTS AND AUDIT 

REpORT, AND ANNUAL TECHNICAL 

REPoRT OF CSIR 

The Minister 0: Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): I beg to lay on the Table a 
CO'py each of the following papers: 

(i) The Internati:nal C0pyright 
(Second Amendment) Order, 
1963 published in Notiiication 
No. S.O. 102.2, dated the 4th 
April, 1963, under section 43 
of the Copyright Act, 1957. 
[Placed in Library, See No. 
LT-1249/63]. 

(H) Annual Report of the Council 
of Scientific and Industr:al 
Research far the year 1962-63 
along with the ArulUal Ac­
counts for the year 1961-62 
and the Audit Report thereon. 
[Placed in Library, See No. 
LT-1249/631. 

(.iii) Annual Technical Report of 
the Council of Scientific and 
Industrial Research for the 

year 1961-62. [PlaCed in lib 
rary. See No. LT-1250/63.] 

NOTIFICATIONS UNDER ALL INDI.\ 

SERVICES ACT 

The Minister of State ill the MUl-
istry of Home Affairs (Slui HaJar­
navis): I <beg to lay on the Table a 
copy each of the fOllowing Notifica­
tions under sub-section (2) of section 
3 of the All India Services Act, 1951: 

(j) G.S.R. No. 515, dated the 
30th March, 1963 makin'g cer­
tain amendment to schedule 
III to the Indian Police Sel'v lC~ 
(Pay) Rules. 1954. 

(ii) G.S.R. No. 607, dated the 13th 
April, 1963 making certain 
amendment to Schedule III to 
the Indian Administrative 
Serviee- (Pay) Rules, 1954. 
[Placed in Library, See No. 
LT-1251/63.] 

P APERg UNDER DEPoSIT INSURANCE 

CORPORATION ACT 

8hri lIajamavis: On behalf of Shri 
B. R. Bhagat, I beg t) l3Y on the 
TaJble a CDpy of Report on the work­
ing of the Deposit Insurance Corpora­
tion for the year ended 31st Decem­
ber 1962, alon.g with the Annual 
Acc:un,ts and the Audit Report 
thereon. under sub-sL'Ction (2) of sec­
tion 32 of the Deposit InsUTance Cor­
poration Act, 1961. [Placed in Ubrary, 
Sec No. LT-1252/63.] 

FOREIGN EXCHANGE REGULATIOl\ 

(AMENDMENT) RULES 

The Deputy M~er in the Minish"} 
of Finance (Shrlmati Tarkeshwari 
Sinha) : I beg to lay on the Table a 
copy of the Foreign Exchanee Regu­
lation (Amendment) Rules, 1963, put, 
lished in Notification No. GSR 461, 
dated the 14th March, 1963, under sub­
section (3) of section 27 of the Foreign 
Exchange Regulation Act, 1947. 
[Placed in Library, See No. LT-1253/ 
63.] 


